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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 3rd November, 2023

S.0. 4771(E).—Whereas by the naotification of the Government of India in the Ministry of Road Transport
and Highways, published in the Gazette of India, Extraordinary, Part 11, Section 3, Sub-section (ii) issued under sub-
section (1) of section 3A of the National Highway Act, 1956 vide S.O. No. 5211(E) dated 09.11.2022, the Central
Government declared its intension to acquire the land specified in the Schedule annexed to the said notification for
building (widening/four-laning, etc.), maintenance, management and operation of NH102 on the stretch of land from
Km 0 to Km 37.63 (Chhapra-Rewaghat-Muzaffarpur section) in the district of SARAN in the state of BIHAR.

And whereas the substance of the said notification has been published in “Dainik Jagran” dated 20.11.2022
and “Times of India” dated 19.11.2022; under sub-section (3) of section 3A of the said Act;

And whereas objections have been received and the same have been considered and disallowed by the
competent Authority;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH102 in the stretch of land
from Km 0 to Km 37.63 (Chhapra-Rewaghat-Muzaffarpur section) in the district of SARAN in the state of BIHAR

|State: BIHAR ||District: SARAN |
SI. No. |[Survey/Plot Number|| Type of Land ||Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
Lt | 2 | I T 5 | 6 |
|Ta|uk: Amnour |
|Vi||age: Bhatha |
1 1001 Private Agriculture 0.0404|(Bunilal mishir,
ramdahin s/o bhadai
mishir
2 1002 Private RESIDENTIAL 0.0167||Bunilal mishir,
ramdahin s/o bhadai
mishir
3 1004 Private RESIDENTIAL 0.0289||widow Sampat kuwar
w/o kesho tiwari,
1004
4 1005 Private RESIDENTIAL 0.0191||Kamla prasad s/o
shivsaran lal
1005
5 1006 Private RESIDENTIAL 0.0361||Dharmdev singh s/o
guni singh, chhedi
singh s/o narsingh
singh, singar singh s/o
dilpayare singh
1006
6 1012 Private Agriculture 0.0529||Ramjanm Singh ,
Bhola Prashad Singh
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Bangali Shukla , Dipti
Shukla
1012

1013

Private

Agriculture

0.035

Bahoran s/o
bisambhar
1013

1040

Private

Agriculture

0.0328

Bhola raut s/o mangar
raut
1040

1041

Private

Agriculture

0.0013

Karan, haran, s/o
Ramlal
1041

10

1042

Private

RESIDENTIAL

0.0421

Bhagwat raut s/o
jayram raut
1042

11

1043

Private

RESIDENTIAL

0.0088

Jhapsi sukul, banaras
sukul s/o kabul sukul,
bechu sukul,
rampukar sukul s/o
dev lal sukul,
Chhabila sukul s/o
khelawan sukul,
nihora sukul s/o
raunak sukul, gaya
sukul, vishun sukul
1043

12

1044

Private

Agriculture

0.0078

Jhapsi sukul, banaras
sukul s/o kabul sukul,
bechu sukul,
rampukar sukul s/o
dev lal sukul,
Chhabila sukul s/o
khelawan sukul,
nihora sukul s/o
raunak sukul, gaya
sukul, vishun sukul
1044

13

1080

Private

Agriculture

0.0208

Paspati Devi , Umesh
Kumar , Jaynarayan
Singh, Niranjan
Kumar Singh

1080

14

1083

Private

Agriculture

0.0201

Jhapsi sukul, banaras
sukul s/o kabul sukul,
bechu sukul,
rampukar sukul s/o
dev lal sukul,
Chhabila sukul s/o
khelawan sukul,
nihora sukul s/o
raunak sukul, gaya
sukul, vishun sukul
1083

15

1084

Private

Agriculture

0.0097

Jhapsi sukul, banaras
sukul s/o kabul sukul,
bechu sukul,
rampukar sukul s/o
dev lal sukul
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Chhabila sukul s/o
khelawan sukul,
nihora sukul s/o
raunak sukul, gaya
sukul, vishun sukul
1084

16

1085

Private

Agriculture

0.0047

Jhapsi sukul, banaras
sukul s/o kabul sukul,
bechu sukul,
rampukar sukul s/o
dev lal sukul,
Chhabila sukul s/o
khelawan sukul,
nihora sukul s/o
raunak sukul, gaya
sukul, vishun sukul
1085

17

1090

Private

RESIDENTIAL

0.0034

Bhagwat raut s/o
jayram raut
1090

18

1149

Private

Agriculture

0.0004

widow, Muniya w/o
Nathuni raut
1149

19

1151

Private

RESIDENTIAL

0.001

Chaman rawat s/o
dihal rawat, baharan
s/o bisambhar, dular,
harku s/o jageshar
1151

20

1153

Private

Agriculture

0.0066

widow, Muniya w/o
Nathuni raut
1153

21

1153/1391

Private

Agriculture

0.0034

Chaman rawat s/o
Dihal rawat, Baharan
s/o bisambhar, dular,
harku s/o jageshar
1153/1391

22

1154

Government

Road

0.0009

Gairmajarua Aam
1154

23

1172

Private

Agriculture

0.0091

Kali Mahato s/o
Gokhul Mahato
1172

24

1176

||Government

|Road

0.0008

|Garmajrua Aam

25

1177

Private

RESIDENTIAL

0.0064

Kali mahto s/o
Gokhul mahto,
1177

26

797

Private

RESIDENTIAL

0.0353

Shankar Shah, Kishor
Dom , Radha Dom,
Mahesh Dom , Kashi
Dom , Doulat Dom,
Sipahi Dom,

27

806

Private

RESIDENTIAL

0.0192

Bunilal mishir,
ramdahin s/o bhadai
mishir

806

28

813

Private

Agriculture

0.0022

kuldip sukul s/o
shivsaran sukul
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raghuwar sukul s/o
harihar sukul
813

29

815

Private

Agriculture

0.0034

widow bhikhani
kuwar w/o sohin
sukul, jam bhagwan
kuwar s/o uttim kuwar
815

30

816

Private

Agriculture

0.0059

Samurg Shukla S/O
Gulzar Shukla
816

31

817

Private

Agriculture

0.008

Samurg Shukla S/O
Gulzar Shukla
817

32

818

Private

Agriculture

0.0036

Samurg Shukla S/O
Gulzar Shukla
818

33

819

Private

Agriculture

0.0062

Mosafir Shukla ,
Bhekhdhaari Shukla
819

34

820

Private

Agriculture

0.0079

widow bhikhani
kuwar w/o sohin
sukul, jam bhagwan
kuwar s/o uttim kuwar
820

35

870

Private

Agriculture

0.0087

Mosafir Shukla ,
Bhekhdhaari Shukla
870

36

871

Private

Agriculture

0.0048

chaman rawat s/o
dihal rawat, baharan
s/o bisambhar, dular,
harku s/o jageshar
871

37

872

Private

Agriculture

0.0198

chaman rawat s/o
dihal rawat, baharan
s/o bisambhar, dular,
harku s/o jageshar
872

38

873

Private

Agriculture

0.0082

Chaman Rawat S/O
Dihal Rawat , Baharan
S/O Bisambhar ,
Bular, Harku S/O
Jageshar

873

39

874

Private

Agriculture

0.008

Chaman Rawat S/O
Dihal Rawat , Baharan
S/O Bisambhar ,
Bular, Harku S/O
Jageshar

874

40

878

Private

Agriculture

0.034

Bhagwat raut s/o
jayram raut
878

41

883

Private

Agriculture

0.0135

widow sampat kuwar
wi/o kesho tiwari,
883
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42

884

Private

Agriculture

0.0101

kuldip sukul s/o
shivsaran sukul,
raghuwar sukul s/o
harihar sukul

884

43

885

Private

Agriculture

0.0113

Mosafir Shukla ,
Bhekhdhaari Shukla
885

44

887

Private

Agriculture

0.0332

Bhola raut s/o Mangar
raut
887

45

904

Private

Agriculture

0.0339

Suresh Shukla
904

46

905

Private

RESIDENTIAL

0.0061

Gairmaajarua Malik
905

47

906

Private

RESIDENTIAL

0.0894

Gairmajarua Malik
906

48

910

Private

Agriculture

0.0009

Chaman rawat s/o
dihal rawat, baharan
s/o bisambhar, dular,
harku s/o jageshar
910

49

981

Private

Agriculture

0.0121

Bhagwat raut s/o
jayram raut
981

50

982

Private

Agriculture

0.0108

Bhagwat raut s/o
jayram raut
982

51

983

Private

Agriculture

0.0124

Chaman rawat s/o
dihal rawat, baharan
s/o bisambhar, dular,
harku s/o jageshar
983

52

984

Private

Agriculture

0.011

Chaman rawat s/o
dihal rawat, baharan
s/o bisambhar, dular,
harku s/o jageshar
984

53

985

Private

RESIDENTIAL

0.0197

Samat Mahato S/O
RamSawal Mahato
985

54

986

Private

RESIDENTIAL

0.0799

Kali mahto s/o gokhul
mahto,
986

|Vi||age: Sonaha

55

1043

Private

RESIDENTIAL

0.0291

Gairmajarua
Jarpeshgidar
1043

56

1046

Private

RESIDENTIAL

0.0033

DihBaskeet
1046

57

1047

Private

RESIDENTIAL

0.0856

wakasat malikan
bakabje nagnarayan
lal

1047

58

|l1048

|[Private

|[RESIDENTIAL ||

0.0058[DihBaskeet
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|[1048

59

1049

Private

RESIDENTIAL

0.0152

visheshar dusadh s/o
lakshuman
1049

60

1050

Private

RESIDENTIAL

0.01

Bakast malik
1050

61

1051

Private

Agriculture

0.0002

Musmat Ayodhya
kuwar w/o pyare
tiwari

1051

62

1056

Private

RESIDENTIAL

0.0326

Shivnandan tiwari,
devnandan tiwari,
tribhuwan tiwari s/o
saudagar tiwari, gaya
tiwari, shyamdev
tiwari s/o sawrup
tiwari

1056

63

1057

Private

Agriculture

0.0172

Shivnandan tiwari,
devnandan tiwari,
tribhuwan tiwari s/o
saudagar tiwari, gaya
tiwari, shyamdev
tiwari s/0 sawrup
tiwari

1057

64

1122

Private

Agriculture

0.0273

Anvarati Devi ,
Anuradha Devi
1122

65

1123

Private

RESIDENTIAL

0.0264

jangal chamar s/o
dahal chamar, shiv
nandan tiwari,
devnandan tiwari,
tribhuwan tiwari s/o
saudagar tiwari
1123

66

1124

Private

Agriculture

0.0159

Jangal Chamar Son of
Dahal Chamar
1124

67

1126

Private

RESIDENTIAL

0.0172

Jangal chamar s/o
dahal chamar, shiv
nandan tiwari,
devnandan tiwari,
tribhuwan tiwari s/o
saudagar tiwari
1126

68

1127

Private

Agriculture

0.0045

Ramlakhan tiwari,
yoga tiwari s/o kali
tiwari
1127

69

1147

Government

Road

0.0094

Gairmajaruaa aam
1147

70

1151

Private

RESIDENTIAL

0.0436

Gaya tiwari, Shyam
dev tiwari s/o Swarup
tiwari

1151
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71

1152

Private

RESIDENTIAL

0.0172

Devnandan Tiwari ,
Manoj Kumar Yadav ,
Raghunath Rai

1152

72

1155

Private

Agriculture

0.0075

Vishwnath Prashad ,
Sanjay Mahto
1155

73

1156

Private

RESIDENTIAL

0.0376

Parmanand tiwari s/o
Bahori tiwari
1156

74

1238

Private

Agriculture

0.064

Arun Sing and others
1238

75

1471

Private

Agriculture

0.004

Gaya tiwari, shyam
dev tiwari s/o swarup
tiwari

1471

76

1475

Private

Agriculture

0.0083

Sudama Tiwari Son
Of Ramchandrika
Tiwari

1475

77

1476

Private

Agriculture

0.0105

Parmanand tiwari s/o
Bahori tiwari
1476

78

1477

Private

Agriculture

0.0083

Parmanand tiwari s/o
Bahori tiwari
1477

79

1479

Private

RESIDENTIAL

0.007

Mathura tiwari,
saryug tiwari s/o
Gowardhan tiwari
1479

80

1480

Private

Agriculture

0.0227

Bakast malikan
bakabje musmat
sonpari

1480

81

1481

Private

Agriculture

0.0002

Dasai raut s/o chunari
raut, lagan, hajari s/o
Roop narayan, gauri
s/o vilash

1481

82

1487

Private

Agriculture

0.0003

Bhukhal tiwari s/o
Rambhajan tiwari
1487

83

1488

Private

Agriculture

0.0216

Bihari shahu s/o Lurki
shahu
1488

84

1490

Private

RESIDENTIAL

0.025

Geeta Yadav
1490

85

1491

Private

RESIDENTIAL

0.0095

Bhawani chamar s/o
Garib
1491

86

1504

Private

RESIDENTIAL

0.0127

Bakaast Jarpeshkidaar
1504

87

1505

Private

RESIDENTIAL

0.0272

Ram Kumari Devi ,
Snigaari Devi ,
Shambhu Rai
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Chhabila Rai, Bina
Shukla
1505

88 1506

Private

RESIDENTIAL

0.0086

wakasat jarpesgidar
1506

89 1507

Private

RESIDENTIAL

0.0066

Bhukhal tiwari s/o
Rambhajan tiwari
1507

90 1520

Private

RESIDENTIAL

0.0136

Ramrup Shah , Pragas
Prashad
1520

91 1521

Private

RESIDENTIAL

0.008

Devlagan Sharma
1521

92 1522

Private

RESIDENTIAL

0.012

Ramjanm Pandit ,
Ganesh Pandit
1522

93 1523

Private

RESIDENTIAL

0.0096

Pragas Shah,
Rajkumar Shah
1523

94 1529

Private

RESIDENTIAL

0.0001

Yadunandan tiwari s/o
salik ram tiwari,
rambadan tiwari,
ramadhar tiwari s/o
hari nandan tiwari,
chintaman tiwari,
bechu tiwari

1529

95 1529/1801

Private

RESIDENTIAL

0.0069

Chintaman tiwar s/o
Baiju tiwari
1529/1801

96 1530

Private

RESIDENTIAL

0.0198

Sona mati Devi ,
Shambhu Rai ,
Chhabila Rai ,
Ramanand Rai
1530

97 1531

Private

RESIDENTIAL

0.0044

Shivnandan tiwari,
devnandan tiwari,
tribhuwan tiwari s/o
saudagar tiwari, gaya
tiwari, shyamdev
tiwari s/o sawrup
tiwari

1531

98 1532

Private

RESIDENTIAL

0.0051

Chhabila Rai ,
Ramanand Rai
1532

99 1533

Private

RESIDENTIAL

0.0072

Gairmajaruaa aam
1533

100 1533/1803

Government

Road

0.004

Gairmajarua Malikan
1533/1803

101 1588

Government

Road

0.0062

Gairmajaruaa aam
1588




22 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

102 436 Private RESIDENTIAL 0.0005||Lalan Mahato,
Ranwati Devi , Urmila
Devi, Kanti Devi

436

103 437 Private RESIDENTIAL 0.0198||Shivjhadi Devi,
Subhdev Singh,
Nagendra Singh ,
Ranju Devi , Bhagwan
Shah, Kanhaiya Shah,
Meera Devi ,

437

104 438 Private RESIDENTIAL 0.0308||Narayan Lal ,
Krishndevi Prashad ,
Sambhunath Singh
438

105 439 Government Road 0.0079||Gairmajarua Aam
439

106 440 Private Agriculture 0.0182|[Saroj Verma,
Nageshwar Prashad ,
Anil Kumar

440

|Ta|uk: Parsa |
|Vi||age: Titra |

107 1 Government Road 0.0213(|District board
1

108 2 Government RESIDENTIAL 0.0209|[gairmajaruaa aam
2

109 207 Government Road 0.005||district board
207

110 208 Government Road 0.0035||district board
208

111 209 Government Road 0.003|(District board
209

112 210 Private Residential 0.0085|(widow lakshmina
kuwar w/o tapasi
tiwari, acchaiwar
tiwari s/o ram pratap
tiwari, widow
ramsakhi kuwar w/o
gopi tiwari

210

113 3 Private RESIDENTIAL 0.0001{|ramdeni lal s/o nath
sahaye
3

Total|| 1.8072|| |
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